
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar General camp at Jammu) 

***** * 
NOTIFICATION 

No.:-'41./!/ of 2024/RG Dated: - 27.09.2024 

In pursuance of the Government of Ind ia, Ministry of 

Law and Justice (Department of Justice), New Delhi 's Noti fi ca tion 

No . K.13021/03/2024-US.II dated 21st September, 2024, Hon'ble 

Shri Justice Tashi Rabstan took oath of the office as Ch ief Justice 

of the High Court of Jammu & Kashmir and Ladakh, t oday on 27th 

of September, 2024 at 05: 00 PM. 

k..~4 
(Shahzad Azeem ) 
Registrar Genera l 

No.: Y&~-6~ -qS-JRG/GS Dated: 27.09.2024 

Copy of the above forwarded to the: 

1. Joint Secretary to Government of I ndia , Min istry of Law and Justi ce ( Depa rtm en t of 
Justice), New Delhi ; 

2 . Secretary General, Supreme Court of India, New De lh i; 
3 . Principal Secretary to Hon'ble Lieutenant Governor of the Un ion Territory of Jammu 

& Kashmir ; 
4 . Principal Secretary to the Hon 'bl e Lieutenan t Governor of the Union Territory of 

Ladakh; 
5. Registrar General, High Court of _____ ______ _ 

.. .. ..for information . 

6. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K and Lada k h, 
Jammu; 

7 . Secretary to Hon'ble Mr./Mrs. Justice ___________ _ 
.. . for information of their Lordships. 

8 . Secretary to Government, Department of Law, Justi ce and Parliamentary Affa irs, 
UT of J&K, Civil Secretariat, Srinagar for information . 

9 . Secretary, Department of Law and Justice, UT of Ladakh for informa t ion. 
10. Accountant General, J&K, Srinaga r, for in fo rma t ion and necessa ry action (copy of 

Notification is enclosed ). 
11 . Registrar Vigilance, High Court of J&K and La da kh , Srinagar; 
12 . Director, J&K Judicial Academy, Jammu/ Sri naga r for inform at ion ; 
13 . Registrar Rules, High Court of J&K and Ladakh, Srinagar; 
14. Reg istrar Computers (I.T), High Cou rt of J&K and La da kh ; 
15 . Regi strar Judicial , High Court of J&K and Lada kh, Jammu/Srinagar; 
16 . Member Secretary , J&K Lega l Servi ces Autho rity; 
17 . Member Secretary, Ladakh Legal Serv ices Authority ; 
18 . Joint Reg istra r (Jud icial/Protoco l), High Court of J&K and Ladakh, Jammu/Srinaga r ; 

.... .. for information. 
19. Di rector Finance, High Court of J&K and Ladakh, Main Wing , Srinaga r ; 
20 . Accounts Offi cer, High Cou rt of J&K and Ladakh, Jammu/Srinagar; 

...... for information and necessary action . 
21. Manager, J&K Press, Jam m u/Srinagar, fo r pu bli ca t ion in the next issue of th e 

Gove rn ment Gazett e. 
22 . Incharge NIC, High Court of Jammu & Kashm ir and Ladakh , for getting the same 

uploaded on t he High Court Website . 
23. Incharge Library, High Court of J&K and Ladakh, Jammu/Srinaga r or inform at ion 

and keep ing the record of the sa m e. 
24 . Office f ile. 
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